GOVERNMENT OF INDIA
MINISTRY OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF SCHOOL EDUCATION & LITERACY

LOK SABHA
UNSTARRED QUESTION NO. 2464
TO BE ANSWERED ON 14.12.2015

Training to Teachers

12464. SHRI UDAY PRATAP SINGH:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

@ whether the Government has formulated any scheme for training to non-B.Ed. teachers in
the country;

(b) if so, the details thereof and if not the reasons therefor;
(c) whether the Government maintains record of foreign students studying in the country; and

(d) if so, the number of foreign students got educated in the country during the last three years
and the current year, State-wise?

ANSWER
MINISTER OF HUMAN RESOURCE DEVELOPMENT
(SMT. SMRITI ZUBIN IRANI)

(@) & (b) The Government of India have authorized the National Council for Teacher
Education (NCTE) as the Academic Authority to lay down the minimum qualification for a person
to be eligible for appointment as a teacher in classes I to V111 in schools under the Right of Children
to Free and Compulsory Education Act 2009. Accordingly, NCTE has laid down the minimum
qualifications vide notification dated 25.08.2010 subsequently amended vide Notification dated
02.08.2011.

The RTE Act 2009 provides that persons who do not possess the prescribed qualifications
would require to acquire the same within a period of 5 years. Accordingly, certain State
Governments have provided training in Open Distance Learning (ODL) mode through D.EIL.Ed
(ODL) and B.Ed. (ODL) to their untrained in-service teachers after approval of NCTE. The Central
Government also provides funding to State Governments/UTs for conduct of this training under the
flagship program of Sarva Shiksha Abhiyan.

(c) & (d) Data on foreign students studying in India is collected and compiled though the All
India Survey on Higher Education conducted by this Ministry. As per the latest available data,
information on foreign students studying in Indian Higher Education Institutions for 2010-11, 2011-
12 & 2012-13 is placed at Annexure I.
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Annexure-I|

Annexure referred to in Part (c & d) of Lok Sabha Unstarred Question No. 2464 for 14/12/2015 raised by Shri
Uday Pratap Singh regarding Training to Teachers

State 2010-11 2011-12 201213
Male |Female| Total Male |Female|Total| Male | Female | Total
Andhra Pradesh 3,715 983| 4,698 2740 840| 3580 558 122 680
Assam 18 13 31 36 8 44 83 22 105
Bihar 209 70 279 102 9] 111 165 14 179
Chandigarh 350 140 490 197 126 323 348 156 504
Chhatisgarh 5 1 6 4 4 8 26 9 35
Daman & Diu 1 0 1 1 0 1 1 0 1
Delhi 915 614| 1,529 1101 777| 1878 1119 721 1840
Goa 102 22 124 122 22| 144 133 16 149
Gujarat 402 182 584 262 155 417 329 227 556
Haryana 100 31 131 180 69| 249 387 144 531
Himachal Pradesh 30 8 38 49 7 56 70 15 85
Jammu and Kashmir 3 0 3 0 1 1 2 1 3
Jharkhand 20 7 27 4 2 6 6 2 8
Karnataka 5,213| 4890 10,103 6562| 5496|12058 7208 6033 13241
Kerala 136 54 190 135 53| 188 99 28 127
Madhya Pradesh 141 62 203 131 66| 197 157 37 194
Maharashtra 2,935 1434 4,369 2935 1307| 4242 2706 1182 3888
Meghalaya 69 46 115 1 0 1 52 41 93
Mizoram 0 1 1 41 34 75 1 0 1
Nagaland 0 1 1 1 0 1 1 0 1
Odisha 59 23 82 28 4 32 22 1 23
Puducherry 60 73 133 18 18 36 18 9 27
Punjab 145 90 235 676 379| 1055 899 517 1416
Rajasthan 73 19 92 330 79| 409 303 84 387
Sikkim 12 19 31 194 302| 496 228 342 570
Tamil Nadu 1,385 998| 2,383 3023| 1843| 4866 2765 1636 4401
Telangana NA NA NA 2 1 3 1955 787 2742
Uttar Pradesh 794 2221 1,016 1366 359| 1725 1505 381 1886
Uttrakhand 124 43 167 102 45| 147 196 60 256
West Bengal 312 157 469 491 316/ 807 510 335 845
All India 17,328 10,203| 27,531| 20834| 12322|33156 21852| 12922 34774




